HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
STATEMENT SHOWING INSTITUTION/DISPOSAL DURING THE MONTH OF

Number of cases

Number of

Number of cases

Pendency of Cases

at the beginning | cases during disposed of during | at the end of the
Description of | of month the month the month Month
cases Civil | Criminal | Civil | Crimina Civil Criminal Civil Criminal
I
1 2 1 2 1 2 1 2
Main Cases 8346 197 330 32 412 58 8264 171
Misc. Cases 10539 169 618 58 468 27 10689 200
Total 18885 366 948 90 880 85 18953 371
 Appellate Side
Main Cases 165 78 57 4 62 1 160 81
Misc. Cases 22 108 41 - 54 - 9 108
Total 187 186 98 4 116 1 169 189
[GEGncIotal | 19072 | 552 [1046| 94 996 86 19122 560




MONTHLY WORKDONE STATEMENT FOR THE MONTH OF

OPENING INSTITUTION DEPOSED OF CLOSING/PENDEN
BALANCE IN THE | DURING THE DURING THE CY AT THE MONTH
BEGINNING OF MONTH OF MONTH OF OF JULY, 2009
THE MONTH OF JULY,2009 JULY,2009
JULY 2009
CIVIL [CRIMINAL | CIVIL [ CRIMINAL [ CIVIL [CRIMINAL [CIVIL [CRIMINAL
ORIGINAL SIDE
MAIN CASES [13516 |478 457 |44 268 |25 13705 [497
MISC.CASES  [13161 [176 598 |10 687 |30 13072 |156
TOTAL 26677 | 654 1055 |54 955 |55 26777 |653
APPELLATE SIDE
MAIN CASES [2680 [403 107 |9 75 11 2712 [401
MISC.CASES  [803 22 93 |1 79 NIL 817 23
TOTAL 3483 [425 200 |10 154 |11 3529 [424
' G.TOTAL 30160 [1079 1255 |64 1109 |66 30306 |1077




